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The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Free medical aid in Railway Hospital
in line with other employees is provid-
ed and there are three sweepers
employed solely to look after sanita-
tion in the Colony. The colony is also
provided with  adequate domestic
‘water supply, street lighting, pucca
drains and lavatories.

(b) Free education is not provided
to anyone. Children of Railway
employees are charged annas five per
month  from the flrst to the fourth
classes.
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The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). The procedure to be follow-
ed in the conduct of sales by public
auction of scrap including wagons is
laid down in Chapter XXIV of the
state Railway Code for the Stores De-
partment (Provisional issue), a copy

of which is in the Library of the
Sabha. The standard conditions of auc-
tion sales are, however, framed by
each railway and a copy of the rules
as applicable on the North Eastern
Railway is placed on the Table of the

Sabha. [See Appendix IV, annexure
No. 20.]
(¢c) At the beginning of August,

1854, 424 condemned wagons were
lying at Kunrazhat. These were auc-
tioned on 18th August, 1954 and are
now being dismantled by the pur-

chasers.

DAMAGE TO RAILWAY PROPERTY
AT BARIPADA

267. Shri Sanganna: Will the Minis-
ter of Rallways be pleased to state:

(a) whether Government are aware
that a heavy damage has been caused
to the railway property at the Bari-
pada Railway Station on the Eastern
Railway Zone (Orissa) by the cyclone
on the 21st July, 1954, and

(b) if so, the value of property in-
volved?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). Fortunately the damage

caused to railway property was not
heavy and is estimated at Rs. 1,400

only.
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The Minister of Food and Agri-

tulture (Shri Kidwal): (a) Yes, Sir.
(b) (i) Messrs. Milkhirgm (India)

Ltd.. Bombay, and
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(ii) Messrs. Jose Arechabala S.A.

Cardenas, Cuba.

(c) None. The price paid for has
been (i) £38:17 sh. per long ton and
for (iI) £38:15 sh, per long ton, in-
cluding in both cases freight upto
India.
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The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) and
(b). Yes.

(¢) £1,67,190.

AERODROME AT BHADRAVATHI

270. Shri Wodeyar:
ter of Communications be pleased to
state:

(a) whether the Government of
Mysore have recommended to the
Union Government to construct an
aerodrome in Bhadravathi in the My-
sore State; and

(b) the number of aerodromes which
are actually under construction in. the
former Indian States?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) No, Sir

(b) Two; one in Udaipur and one in
Kandla.

R. M. S. DIVISION AT MUZAFFARPUR

271. Th. Jugal Kishore Sinha: Will
the Minister of Communications be
pleased to state:

‘(a) whether there is any" proposal
to open an R.M.S. Division at Muza-*
ffarpur to ensure efficient postal service
in North Bihar; and

Will the Minis- ~
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(b) if so, how long it will take before
it begins to function?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) The question of opening an ad-
ditional RMS Division for North Bihar
is linked up with a few other pro-
posals of reorganisation of RMS. A
decision in regard to all these pro-
posals will be taken shortly.
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The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
No, Sir: it was only for a short period,
during the recent incessant rains, that
two railway employees posted at
Manjhi station had temporarily to re-
side in a small portion of the waiting
hall pending repairs to certain leaks
in their residences.

(b) Does not arise.

WORKMEN'S COMPENSATION ACT

273. Shri K. C. Sodbia: Will the
Minister of Labour be pleased to state:

(a) the total number of claims made
by the coal workers under the Work-
men’s Compensation Act during 1¢53-
54;

(b) the total amount claimed and
the amount actually awarded; and

(c) the machinery that has been set
up to settle these claims?





